zI TEM NO 28 COURT NO. 4 SECTION 111

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition for Special Leave to Appeal (Civil) No.691/2012
(From the judgment and order dated 05/12/2011 in STTR
No. 652/ 2010 of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

I NDI AN GRANI TE CRUSHI NG COVPANY Petitioner(s)
VERSUS
COWMR. OF COMVERCI AL TAXES LUCKNOW Respondent ('s)

(Wth appln(s) for exenption fromfiling O T. and with prayer
for interimrelief)

Date: 20/01/2012 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE D. K. JAIN
HON BLE MR JUSTICE ANIL R DAVE
For Petitioner(s) M. Kavin Gul ati, Adv.
Ms. Rashm Singh, Adv.
M . Anupam M shra, Adv.
M T. Mahipal, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Leave granted.
The appeal will be heard on the SLP paper book.
Addi tional docunents, if any, nmay be filed by the
parties.
No stay.

[ Charanjeet Kaur ] [ Kusum Gul ati ]
Court Master Court Master



